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IN THE HIGH COURT OF KERALA AT ERNAKULAM

PRESENT


THE HONOURABLE MR. JUSTICE P.V.KUNHIKRISHNAN


Wednesday, the 5
 th
 day of July 2023 / 14th Ashadha, 1945

WP(C) NO. 21974 OF 2023 (V)


PETITIONERS:


AFEEFA C.S., AGED 21 YEARS, D/O MOIDEEN C.S., CHERICHIKKAVIL HOUSE,
1.

CHULLIKODE, THAVANOOR P.O., MALAPURAM - 673641 NOW RESIDING AT


VALETHU PUTHANPURAKKAL HOUSE, AIKKANAD NORTH, KUNNATHUNADU,

KOLANCHERY, PIN - 682310

SUMAYYA SHERIN AGED 21 YEARS, C/O ALI E, PUTHENPEDIKKAKKAL HOUSE,
2.

KIZHISSERI, KUZHIMANNA POST, MALAPURAM, KERALA  PIN - 673641 NOW

RESIDING AT VALETHU, PUTHANPURAKKAL HOUSE, AIKKANAD NORTH,

KUNNATHUNADU, KOLANCHERY, PIN - 682310


RESPONDENTS:


THE DIRECTOR GENERAL OF POLICE, DGP OFFICE, POLICE HEAD QUARTERS,
1.

VAZHUTHACAUD,  THIRUVANANTHAPURAM, KERALA, PIN - 695010

THE COMMISSIONER OF POLICE, REVENUE TOWER, MARINE DRIVE, ERNAKULAM,
2.

KERALA, PIN - 682011

THE STATION HOUSE OFFICER PUTHENCRUZ, PUTHENCRUZ POLICE STATION,
3.

CHOONDI, KOCHI-MADURAI- TONDI POINT RD, PUTHENCRUZ, ERNAKULAM, PIN -

682302

THE STATION HOUSE OFFICER KONDOTTY, KONDOTTY POLICE STATION,
4.

KONDOTTY, MALAPURAM, PIN - 673638

MOIDEEN C.S. AGED 50 YEARS, CHERICHIKKAVIL HOUSE, CHULLIKODE,
5.

THAVANNOOR P.O., MUTHUVALLUR, TAVANUR, FAROKE, MALAPURAM, PIN -

673641

SULAIKA AGED 45 YEARS, W/O MOIDEEN C.S., CHERICHIKKAVIL HOUSE,
6.

CHULLIKODE, THAVANNOOR P.O., MUTHUVALLUR, TAVANUR, FAROKE, MALAPURAM

, PIN - 673641


Writ petition (civil) praying inter alia that in the circumstances 

stated in the affidavit filed along with the WP(C) the High Court 
be 

pleased to direct the respondents no 1 to 4 to provide adequate 
and 

effective police protection to life from the respondent no 5 and 6 
and

their agents, in the interest of justice.


This petition coming on for admission upon perusing the petition and 

the affidavit filed in support of WP(C) and upon hearing the arguments 
of 

M/S.ANEESH K.R & SAURAV B., Advocates for the petitioners and of the 

GOVERNMENT  PLEADER  for  R1  to  R4  (By  Order),  the  court  
passed  the 

following:
 


 




WP(C) No.21974/2023
 2 / 2


05-07-2023
 /True Copy/
 Assistant Registrar


 


ORDER


      Admit.


      Government Pleader takes notice for respondents 1 to 4. Urgent 

notice by speed post to respondent Nos. 5 and 6.


      The 3rd and 4th respondent are directed to provide adequate 

police protection to the life of the petitioners from the respondent Nos. 

5 and 6 and their henchmen.


      Post on 21/07/2023.


Sd/-  P.V.KUNHIKRISHNAN, JUDGE



